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93 Written Answers

WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) whether it is a fact that the
New Delhi Municipal Committee has

banned the rearing of pigs; e

(b) if so, since when the han has
been enforced;

(c) whether Government arc aware
that a large number of pigs are being
reared in Community Service Person-
nel houseg in Janakpuri area of the
New Delhi Municipal Committee; and

{d) if so, what actien Government
propose to take in this regard?]
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+{THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b) The New
Pelhi Municipal Committee passed a
resolution on the 4th June, 1976 that
the existing piggery byelaws be re-
vealed with the approval of Dethi
Agministration and that running of
niggery, keeping of pigs and swans
within  their area be banned. The
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to be made; and

to Questions 94
final decision of the Delhi Administra-
tion is vet to be notified.

(¢) and (d) Janakpuri falls under
Municipal Corporation of Delh; where
licence is required for rearing pigs.
13 persons in this area found to be
rearing pigs without licence have been
prosecuted by the Municipal Corpora-
tion of Delhi.]

897. [Transferred to the 15th Deg-
ember, 1977.]

Acquiring of land at Mandauli village

398. SHRI SANTOSH XKUMAR
SAHU: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be picased to
state:

=

ta) whether there is any proposal
under Government’s consideration to
acquire land at Mandauli village ncac
Patparganj Road in Delhi for residem.-
tial flats or for some other purposes;
and

(b) if so, what are the details there-
of?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). The infor-
mation is being collected and would
be laid on the Table of tha House.

Applications for the pusts of Nursery
Teachers in N.D.M.C, Schools

899. SHRI BHAIYA RAM MUNDA::
Will the Minister of EDUCATION,
SOCIAL: WELFARE AND CULTURE
be pleased to state:

(a) whether it is a fact that in
April 1977 the NND.M.C. had invited
applications for the post of Nursery
Teachers on prescribed formg costing
Rs. 5/- each;

(b) if so, what is the uumber of
applications received and by when
selection to the above posts is likely
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(¢) what are the number of vacan-
cies of Nursery Teachers in the
N.D.M.C. Schools?

THE MINISTER OF STATE IN THE
LIINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
2JATI RENUKA DEVI BARAIKA-
TAKI): (a) Yes, Sir.

(b) and (e¢) 329 applicalions were
received. However, as a result ‘of
take over by the N.D.M.C. of the
staff of Grih Kalyan Kendras from
the Ministry of Home Affairs, no va-
cancies of Nursery Teachers exist at
uresent.
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! [Development of = rural areas in the
country

900.. SHRI BAPURAOGJI MAROT-
RAOJI DESHMUKH: Will the Minis-
ter of AGRICULTURE AND IRRIGA-
TION be pleascd to state:

(a) what steps . Government ave
iaking to spend Rs. 20 crores carmark..
ed for the purpose of development of
rural areas in the country; and

(b) what is the number of villages,
State-wise which “are likely to be
benefited through this scheme?)

{ RAJYA SABHA ]
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to Questions 96-

‘e sive Ferarrd sharten 7 Tvew Wt
(st Wy wam fag) : (7)) awiw
ara-gtaT fagma & "ewma A
e gEHl ¥ At 35 1977-78 F
AAC FAAA A 20 FUT TAX FT
TEET (FAT AT R | TTASHT & G
Eii AT [T ATFH (3R BT T AT
ST & arfE arAnal & qaET 399 &
fera z{v@“r I qTF 37 qF HIT ARAT
HI-ATAT A A7 BT AR 4 5w Ao
¥ g7 wewi w1 WY QU T AT SA9e
& foeg 2efl 9wIX & 9Ed FUFA T AT
frar mar 2 afew & S oowE &
wemia fafadt & wara 7 owgd 97
B EN & e ripin IR TRHRE

CFNE SEVRE: rie 1 R nhpwr

(@) ot ¥ faery afai
AT FT AT @Y & | TF A 7 IgNg
W AR AET AT GEAT KT AT 94T
T AT &L 8 oo e L

+ITHE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHARU
PRATAP SINGH): (a) A provision
of Rs. 20 crores has been wade in
Budget Estimates for 1977-78 for cons-
truction of rural link roads under
Rural Infrastructurc Development.
These roads are to connect villages
with market/highway/railway stations
so that villagers get better return for
their produce and the rural economy
improves. The scheme also provides
for completion of roads which may
have been taken under similar eavr-
lier programme but are lying incom-
plete for want of funds under those
schemes.
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(b) Detailed prOJects are bemg prcl

pared in the States So ‘the number

of villages likely to be benefited iy
to be known yét.] . 1 c-
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